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ﬁeard the l}’feerned counsel for the applicant on admission.
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2, During the argwnents. the learned - counsel for the
applicant submits /that the applicant has been transferred from
Kendriya V:thyalaya Nasuabad to Kendrlya Vldhyalaya Nangal Bhur
and feeling aggrleved by this transfer order, the applicant has
filed representatlons which are annexed at Annx. A26, Annx.A27 and
one more at page . /No.64 of the O.A. The learned counsel for the
applicant further/ submits that the appllcant is ready to file a

fresh representatlon to respordent No.l and necessary directions

may be given to respondent No.l to dispose of the representation so

filed by the appllcant by a reasoned and speakmg order considering
the grievances Ofl the. appllcant sympatnetlcally.
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3. ‘In view ‘of the submissions made before us, we dispose of

this O.A by dlrectmg respondent No.l, Deputy Commlssmner (Admn. ),

Kendriya Vldhyalaya Sangathan, New Delhi, ‘to dispcse of the
representation 1f filed by the applicant within one week from the
date of passmg of this 0.3, by a reasoned. and speaking .order
cons1der1ng the grievances of the applicant sympathetlcally within

a period of ,three weeks from the date of receipt of such
’ representation; If the applicant feels aggrieve"d by the disposal of

the representatlon, she is free to approacn the proper forum if so
advised. . ;]

-4, With the above directions, this 0.A ’i‘:s disposed of at the

stage o; Admifé:sion.
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